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Additional District Magistrate (City) Ghaziabad
Ref. No QQQ/NQT-—/G‘VoﬂMﬁ%/%W/%V} Dated /2/09/10 22

To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com
Sub: Report of the Joint Committee in compliance of Hon’ble National Green Tribunal,
Principal Bench, New Delhi Order dated 20.02.2023 in OA No-876/2022 Aas
Mohammad Versus State of U.P.

Respected Sir,

With reference to the above-mentioned subject the Joint Committee inspected the
site in compliance of Hon’ble National Green Tribunal, order dated 20.02.2023 in OA No-
876/2022 Aas Mohammad Versus State of U.P. Joint Committee’s report is hereby
submitted for kind perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely

Additional Distric(ﬁ%gistrate (City)
Ghaziabad

Copy to:
1. District Magistrate, Ghaziabad for information.
2. Member Secretary, U.P. Pollution Control Board, Lucknow for information.
3. Chief Environmental Officer, Circle-1, U.P. Poliution Control Board, Lucknow for
information.
4. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for
perusal and necessary action please.
5. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

Additional District Magistrate (City)
Ghaziabad



Joint Report regarding Honble NGT in OA No. 876/2022 order on dated

20.02.2023.
The direction given by The Hon’ble NGT in the order passed on dated
20.02.2023 in Original Application No. 876/2022. The main relevant contents

of the order are as under:-

1. This original application has been registered under Sections 14 and 15 of
the National Green Tribunal Act, 2010 (hereinafter referred to as NGT
Act, 2010) on the basis of a letter petition dated 19.07.2022 received
from Aas Mohammad son of Mansav Khan, resident of village Teodhi, 13
Bishwa, Thana Bhojpur, District Ghadiabad. The complaint is that Fajar
Mohammad and Miaz Mohammad, sons of Yamine are running a dairy at
their residence which is a part of residential area at village Teodhi
causing air pollution by burning wood, rubber and other scrub material in
the furnace. This is causing not only damage to the environment but also
causing health hazards to the local residents. There is also a primary
school in the vicinity and students and children studying therein are also
suffering from several kinds of diseases on account of air pollution and
also bad odour emitting from the activities caused by Mr. Fajar
Mohammad and Miaz Mohammad.
2. In our view the grievance at the first instance can be looked into by the
Local Authorities, for the purpose whereof we constitute a joint 2
Committee comprising State PCB and District Magistrate, Ghaziabad who

shall look into the complaint, visit the site, collect relevant information
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and if finds violation, take appropriate remedial action in accordance
with law within two months.

3. The District Magistrate shall be nodal agency for coordination and

compliance.

4. The said Committee shall submit an action taken report within three
months with the Registrar General of this Tribunal who shall place the
report before the Bench if find necessary for any further order.

5. The report shall be submitted by e-mail at judicialngt@gov.in preferably

in the form of searchable PDF/ OCR Support PDF and not in the form of

image PDF.

In compliance direction of above order, the following officials from
offices of District Magistrate, Ghaziabad, the Uttar Pollution Control Board,
Ghaziabad inspected the site mentioned in the order on dated 20.02.2023.

a) Mr. Santosh Kumar Rai, Sub-Divisional Magistrate, Modinagar,

Ghaziabad

b) Mr. Shiv Naresh Singh, Tehsildar, Modinagar, Ghaziabad

¢) Mr. Vipin kumar singh sengar, Executive Engineer, Nagar Panchyat

farid Nagar, Ghaziabad
d) Mr. Kunwar Santosh Kumar, AEE, U.P.P.C.B. Ghaziabad
A Joint inspection of site was carried out on dated 01.09.2023, the details
(i)  The dairies are found in operation in the names of M/s Nausad S/o

Nyaj Mohd, 51 tausi-13, Biswa, Thana-Bhojpur, Modi Nagar,

Rty ;L g~ _ =
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(ii)

(i)

(iv)

(v)

Ghaziabad and M/s Tauri, the geo coordinates are latitude 28.801753
& longitude 77.690635 and M/s Farmaan s/o Fazal Mohd. 51 tausi-
13, Biswa, Thana-Bhojpur, Modi Nagar, Ghaziabad, the geo
coordinates are as follows latitude 28.801753 & longitude 77.690635
Milk product (Paneer) is prepared using milk in above dairies, open
pit furnace were found installed, in which representative the dairies
as informed thar only cow dung cake were used as fuel.

At the time of inspection, it was noticed that no restricted fuel like
rubber & other scrub material were being used.

At the time of inspection, it was found that due to the operation of
dairy unit, there may be an adverment effect of health on local
residence. So in the basis of observation during said inspection notice
have been issued to both the dairies by RO, UPPCB, Ghaziabad from
this office. Copy of the issued notice are being annexed here with as
Annexure 1 & 2.

At the time of inspection food department and GST department
license were presented by way of notarized affidavit the diary owners
put up there commitment that the dairies shall be sifted at the
proper place away from population with in two months. Copies of

affidavit as follows are being annexed here as Annexure 3 & 4.

6. Photo graphs taken during inspection of both the dairies are being

pasted at the time of inspection of above mentioned dairies:-
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A factual report is being submitted for kind perusal and further

necessary dairies by the Hon,ble NGT.

Y-
- . /m / N
Bk #

Conad

(Ku.Santosh kumar)  (Vipin kumar singh sengar)  (Shiv Naresh Singh) (Santosh Kumar Rai)
AEE, UPPCB, Executive Engineer, Tehsildar Sub-Divisional Magistrate
Ghaziabad Farid Nagar, Ghaziabad Modi Nagar, Modinagar, Ghaziabad
Ghaziabad
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| W srur Mave’ &1 Am IR ) g NAUSHAD S/0 NYAJ MOHD, I
Name and permanent address of Food Business 51, TAURI-13, BISWA, MODINAGAR, GZB, ||
Operator (FBO) Madinagar Tahsll, Ghaziabad (Uttar Pradesh),

- 245304

2. RR ¥ UA WF WY IUR R R NALISHAD S/o NYAJ MOHD., 51, TAURI-13,

Address of location where food business is to be BISWA, MODINAGAR, GZB, Modinagar Tahsil,

3. HEN & USR / Kind of Business Retailer

Department of Food Safety and Drug Administration

Governmant of Uttar Pradesh @
Uttar Pradesh
Certificate of Registration
Under
food Safety and Btandards act 2006
(8o« Reguistion 2.1.1(5))

dllwmTm d@n 7 Registration No. 227 20106000416

conducted / premises

Ghaziabad (Uttar Pradesh), - 245304

Manufacturer/Processor

4. OV e U (AR / Photo 1dentity Card Aadhaar Card

S. g teltsTn W W IR wEw W, 2006 ¥ sl e A v o aw ftfon & Sudd ¥ sendi & Rt srwawd
TR vy wrerR R 9 9T / This Registration Certificate is issued under and is subject to the provisions of FSS
Act, 2006 all of which must be complied with by the petty food business.

WH  Place : Ghaziabad
fe=i% / Date ; 25/05/2020
Bvar asf /

| Period of Validity 24/05/2025

Yol i ¥ T

AT SR IR

Stamp and signaturyg

Registering Authority
faftrararar o s d-wT0 £ Vaelidation And Renewal
i o o 1 [ signature |
Registration ! Period of i Registration Fee Paid Items of food = of i
Certificate/Renewal Date ;\raﬁdtw/nenewai} (In Rs.) | Manufactured handled |Registering|
i ) - | ) | Authority |
! i , : | Please refer to annexure |
s | swets | sw | Pemgoimew B

Disclaimer : 1 - This Registration Certificate is only to commence or carry on the food hus!n;;;; and not
for any other purpose.




‘lﬂ-‘limn e M/s nnﬂm s/e mamm. TAURL-
X Jocation where food business Is to be BISWA, MODMGZB,Mmgw
sd / premises Ghaziabad (Uttar Pradesh), -

1 WIR / Kind of Business

'I'J! : 't w ud (ﬂﬂiﬂ‘) / Pheto 1dentity Card Aadhaar Card
' : R He I wEE i, 2005*%%#\%3&1“%#3«6#%!”_, :
| R R R o iRl / This Registration Certificate is issued under and Is subject to the provisions of FSS
VU Mb, 2006 all of which must be complied with by the petty food business. '

@/ Place :  Ghaziabad
A / Date :  25/05/2020
Bua safe /

Perlud of Valldity 24/05/2025 B
o S Lol #m "
Starmp and signature n{;ﬂgg[;;,gng Authonty
fftrrraar a7 AT / Velidation And Renewal

TS

= =

g =
| Signature |
Items of food : of !

Registration period of Registration Fee Paid |
Certificate/Renewal Date validity /Renewal (In Rs.) Manufactured handled ‘Registering/
g ) S Authority |
T = W : . Please refer to annexme \ 1
' 25/05/2020 S Year(s) 500 : for details. “h} & l
ficate is nnly to com mence or carry on the food businmu and not

Disclaimer : 1 - This Registration Certifi
for any other purpose.




Government of India
Form GST REG-06
[See Rule 10(1)]

Registration Certificate

Registration Number : 09EBAPG4280B1Z1

1. Legal Name GULISTA

2. |Trade Name, if any CHAUDHARY DAIRY

3. Additional trade names, if any null

4. |Constitution of Business Proprietorship

5. |Address of Principal Place of NEAR BY PRIMARY SCHOOL, GROUND FLOOR, 13,
Business MODINAGAR, TALEHAITA ROAD, TAURI 13 BISWA,

Faridnagar, Ghaziabad, Uttar Pradesh, 245304

6. Date of Liability

7.  |Period of Validity From 06/01/2023  |To Not Applicable

8. Type of Registration Regular

Signal TVeriied
9 Particulars of Approving Autlbclg'.rgp(;r:( nZ%E%BDS AND

igi
- SERVICES TAX NETWORK 07
Slgnature Date: 2023.01.06-412:47:48 IST

Name ANKITA RANI

Designation Assistant Commissioner

Jurisdictional Office Ghaziabad Modi Nagar Sector

9. Date of issue of Certificate 06/01/2023 T

Note: The registration certificate is required to be prominently displayed at all places of business in the State.

This is a system generated digitally signed Registration Certificate issued based on the approval of application granted on 06/01/2023 by
the jurisdictional authority.
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Annexure B

GSTIN 09EBAPG4280B1Z1
Legal Name GULISTA
Trade Name, if any CHAUDHARY DAIRY

Additional trade names, if  null
any

Details of Proprietor

aan pei

1 Name GULISTA
Designation/Status PROPRIETOR
Resident of State Uttar Pradesh
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Government of India
Form GST REG-06
[See Rule 10(1)]

Registration Certificate

Number : 09AQBPNS144R1Z8
=] Name NAUSHAD _ ,
|
e Name, if any NAUSHAD MILK AND MILK PRODUCTS - f
| |
mm—m—————ynstitution of Business o LProptietorﬂiip - |
ddress of Principal Place of __|HNO 51, TYORL-13, BISWA, MODINAGAR, Ghaziabad, Uttar i
————usiness Pradesh, 245304 <
Smate of Liability - r
=Period of Validity [From iw: 172021 IT#M_ o JN« Applicable
ﬁ'l'ype of Registration Regular
|
|
nturs of Approving Au;i;o_ri;y i

Signature Not Vi
Dighally signed b GOODS AND

SERVICES TAX NETWORK(4)
MNata 2071 11 020 45 3G ST

- . S ————

viTihidaty OQI‘:O:i

Crnbicate s reguired to be prominently displaved at all piaces of business in the Swie

Lneid Hegistration C ectthoate rssued based va the deemed SPProval of applic atson ea B9 | |

1%






